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V isco se  S taple  F ibre D is t r ib u t io n  
(S econd  A m e n d m e n t ) C ontr ol  order 
1973 a n d  A n n u a l  R eport o f  T rade 
D e v e l o p m e n t  A u th o r ity  N e w  D e lh i 
for  1973-74

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C GOERGE) • I beg to lay on the 
Table—

(1) (1) A copy of the Viscose 
staple F bre Distribution (Second 
Amendment) Control Ordei, 1973 
(Hindi and English versions) pub
lished m Notification No S O 449 
m Gazette of India dated the 16th 
Febiuaij, 3974 undci sub-section
(6) of section 3 of the Essential 
Commod ties Act, 3955

(n) A statement (Hindi and En
glish version?) showing i casons for 
delay m laying the above Notifi
cation [Plated, tn Library Sec No 
LT 8151/74]

(2) A copy of the Annual Repoit 
(Hindi and English versions) of the 

Trade Development Authoiity, New 
Delhi for the year 1973-74. [Placed jtj 
lutbraiv Sec No. LT-8152174]

ASSENT TO BILL

SECRETARY-GENERAL* Sir, I lay 
on the Table the Gujarat Appropria
tion (No. 2) Bill, 1974 passed by the 
Houses of parliament during the cur
rent session and assented to since a 
report was last made tQ the House on 
the 23rd July, 1974.

RE. BUSINESS OF THE HOUSE

MR. SPEAKER: The Calling At
tention; Shri Indrajit Gupta.

SOME HON. MEMBERS: After
lunch.

SHRI INDRAJIT GUPTA (ALI-
Pore) We can take it up aftei lunch

MR SPEAKER* I am also seeking 
^ u i meicy Everyday, this goes on 
and, sometimes, I feel completely ex
hausted You don't have mercy on 
me You are so many and so versa
tile', all of you.

The Sccretnij-Gcneial tells me 
that it 3 O C’ ock, 1hn Private Mcm- 
bcTs Bus ness is to be taken up If I 
postpone it, then at 3 O’ Clock the 
othei busme s i , theie.
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THE MINISTER OF PARLIAMEN
TARY AFFAIRS (SHRI K BAGHU- 
RAMAIAH): If we adjourn for lunch 
and re-assemble at 3 O’ Clock, 
the Calling Attention and all that will 
nc/t come because the Private Members 
Business is put down at 3 O ’clock. 
So, I suggest, dont fix any time. After 
lunch, at 3 o’ clock we take up the 
Calling Attention and other business 
and the non-official ‘business w ill get 
postponed.


